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[8hri Jagjiwan Ram])
committee of the Secretaries of the
three States, and these will be conm-

dered at the next meeting of the Chiet
Ministers

The above understanding provides
the basmis for cooperation and farther
deve'opment of Cauvery waters in the
most efficient manner

1208 hrs

BUSINESS OF THE HOUSE

THE MINISTER OF WORKS AND
HOUSING AND PARLLJAMENTARY
AFFAIRS (SHRI K RAGHU RAM-
AIAH) With your permission Sir, I
rise o announce that Government
Business in this House during the week
commencing 30th August, 1876, will
consist of —

1 Consideration and passing of —

(a) The Constitution (Forty
Third Amendment) Bill 1976

(b) The Fifth Schedule to the
Constitution (Amendment) Bl
1976

(c) The Kerala State Legisla-
tive Assembly (Extension of Dura
tion) Second Amendment Bill
14876

2 Consideration of any item of
Government Business carried over
from today's Order Paper

3 Introduction consideration and

passing of the Salaries ana Allow
ances of Members of Patliament

(Amendment) Bi'l, 1076 Relating
to pension
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4 Consideration and passing of
the Scheduled Castes and Sihc
duled Tribes Orders (Amendment)
Bill, 1978

I may adg that I propose to intro-
duce the Pensions Bill either on the
30th or on the Jist and take it up om
the 1st Sir, I seek your indulgence
to wane the necessary rules in ‘Mg
respect

BUSINESS ADVISORY COMMITTEE
SIXTY-FOURTH REPORT

THE MINISTER OF WORKS AND
HOUSING AND FPARLIAMEN1ARY
AFFAIRS (SHRI K RAGHU RAMA-
IAH) 1 beg to move

“That this House do agiee with
the Sixty fourth Report of the Bus
ness Adwvisory Comnuttee presented
fo the House on the 26th August,
14976

Si~ before vou put 1t to the House,
mat I bring to the notice of the House
one point whith may otherwi-e go»
unnoticed namely that the Comm tiee
has recommended inter aha that the
Lok Sabha will st on Wednesday, the
1st September 1976 also

MR SPEAKER The question is

That this House do agree with
the Siaty-fourth Report of the Busi-
ness Advisory Committee presented
to the House on the 26th August.
1976

The motwon was adopted

———



